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of over 175 Indian students .is at stake. It has
.also come to my. notice .that the authorities of
the Uzbekistan Government have even stopped
giving ration to them and, in some cases, the
Indian students were asked to vacate the hostel
accommodation and to leave for Moscow. The
students are not even allowed to hold meetings
among themselves. The problems of the Indian
s'udents were brought to the notice of the hon.
Minister of State for External Affairs during
his visit to Tashkent on 9-10-92 and he readily
agreed to take proper action. But I was
astonished to note that various cultural,
scientific and research agreement were signed
between these two countries after the visit of
the Minister but no action has been taken by
the Government of India to solve the problem
of the Indian students there. It is, therefore,
requested that the Government of India should
initiate dialogue with the Government of
Uzbekistan to solve this issue. The
Government should ensure that no chance is
given to any Government to play with the
future of the bright students of India whether
in Uzbekistan or anywhere else.

Re. Fire in A.LLL.M.S.

SHRI JOHN F. FERNANDES (Goa)
Madam, I want to refer to the tragedy which
took place in the capital yesterday. The All
India Institute of Medical Sciences was on fire.
Prima facie, it appears that it was not a natural
tragedy but a man-made tragedy. It has been
reported that sophisticated research equipment,
including computers and miscroscopes worth
crores of rupees, was destroyed. The major tra-
gedy of this accident was that the software
which contained the research of the students of
over a decade destroyed. We do not know
whether this research software was duplicated
and the copies were kepi in safe custody. The
whole episode appears to be very funny. The
sprinklers were not functioning. The fire
extinguishers were missing from the premises.
The fin exits were closed, apparently, for fear
ol theft. This appears to be a cooked-uj story.
The destruction of these micros copes and
computers is costing crores of rupees. I feel
that the House should in vestisate in the matter.
Yeslerdav. it was

[RAJYA SABHA]

Mention 204

reported that the Health Minister had given
direction to enquire into the matter. I think
that this House also should go into the matter.

Re-Construction of railway station at the
actual site of Mahatma Gandhi's arrest
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Each and every paper speaks about it crvstal-
clear. Every paper speaks for itself.
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"There should be a railway station or a
halt named Gandhi Railway Station,
Hansapur- at village Hansapur where
Gandhiji was got borded in a railway
station after his arrest by the British on 5-4-
1930".



